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 2 up on THE  Pre Baad  pete TABLE
 on  lish  versions)  of  the  Ministry  of

 Law,  Justice  and  Company  Affairs REPORT re  EXECUTION  OF  PROVISIONS  OF  fo  1977-78  [Placed  m  Labrary. tae  MRTP  Act,  REPORT  ON  THE  See  No  LT—518/77| Genera,  ELEecTIONS  TO  LEGISLATIVE
 ASSEMBLIES  IN  Invi  1970—72,  Vow  ID  Raitways  Rep  Tarirr  (SECOND
 NOTIFICATION  UNDER  REPRESENIATION  AMENDMENT)  RULEs,  1977

 On!  Tam  PEORIA  ‘Act,  आर  PROF  MADHU  DANDAVATE,  I
 THE  MINISTER  OF  RAILWAYS  _  beg  to  lay  on  the  Table  a  copy  of  the

 (PROF  MADHU  DANDAVATE):  Railways  Red  Tariff  (Second  Amend-
 On  behaf  of  Shri  Shant;  Bhushan,  I  ment)  Rules,  1977  (Hind:  and  Eng-
 beg  to  jay  on  the  Table  lish  versions)  published  in  Notifica-

 tion  No  GSR  125  in  Gazette  of
 (1)  A  copy  of  the  Report  (Hind  India  dated  the  11th  June,  1977,  issued

 version)  pertaining  fo  the  execu-  under  section  47  of  the  Indian  Rail-
 tion  of  the  provisions  of  the  Mono-  =  ways  Act,  1890  [Placed  im  Library.
 polies  and  Restrictive  Trade  Prac-  See  No  LT—519/77]
 tices  Act  1969  for  the  period  from
 15  January  to  31s¢  December,  1975,  STATEMENT  re  MARKET  LOANS  FLOATED
 under  section  62  of  the  said  Act,  mn  JUNE,  1977

 La
 Say  eel  THE  MINISTER  OF  FINANCE

 vim)  AND  REVENUE  AND  BANKING
 (2)  A  copy  of  the  Report  (Hindi  (SHRI  H  M  PATEL)  I  beg  to  Jay

 version)  on  the  General  Elections  on  the  Table  a  statement  (Hind:  and
 to  the  Legislative  Assemblies  in  English  versions)  indicating  the  re-
 India  (1970-72),  Volume  It  (Sta-  sults  of  the  market  loans  floated  by
 tistical)  [Placed  ८  Library  See  the  Government  of  India  in  June,
 No  LT-515|77)  1977  (Placed  mm  Library  See  Ne.

 LT—620/77)
 (3)  A  copy  of  Notification  No

 SO  आए)  (Hind:  and  English  cerned
 DEMANDS  ron  ‘GRANTS:  फा

 INISTRY  OF  AGRICULTURE  AND versions)  published  in  Gazette  of  IRRIGATION  FOR  1977-78 India  dated  the  18th  May,  1977
 making  certain  correction  in  the  HE  MINISTER  OF  AGRICUL-
 Delimitation  of  Parliamentary  and  TURE  AND  IRRIGATION  (SHRI
 Assembly  Constituencies  Order,  SURJIT  SINGH  BARNALA)-  I  beg
 1976,  in  respect  of  the  State  of  to  lay  on  the  Table  a  copy  of  the
 Uttar  Pradesh,  under  sub-section  etsled  Demands  for  Grants  (Hindi
 (2)  of  section  9  of  the  Representa-  ahd  English  versions)  of  the  Minstry
 tidn  of  the  People  Act,  1950  of  Agriculture  and  Irrigation  for  1977-
 [Placed  +  Library  See  No  LT—~  96  [Placed  in  Library  Sée  No  LT—
 erm  ‘B204/77)

 (4)  A  copy  of  the  Kerala  Small  ”
 Industits  and  Developmient  Pro-  Con  store  निमि  प्
 motion  Corporation  Amalgamation  scussion

 on
 demu:  oe

 Order,  1977  (finds  version)  pub-  Sik  JYOTIRMOY  803  (Dia-
 lished  it,  Notification  No  SO  1662  mond  Harbour):  I  have  to  make  a
 in  Gazette

 ers
 dated  the

 ue
 subinission  to  you,  f  have  written

 June,  f  sub-section  है  ६  you
 म्  अ

 श
 of  the  Compa-

 niga  Act,  1086  [Pluced in  Library.  MR  SPEAKER:  Yau  have  wriftst See  No.  LT-817/77}.  to  me  But  not  only  you;
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